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Title: Regarding change in name of High Court of Bombay to High Court of Mumbai.
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HON. DEPUTY-SPEAKER:

Kunwar Pushpendra Singh Chandel,

Shri Shrirang Appa Barne,

Shri Krupal Balaji Tumane,

Shri Chandrakant Khaire, and

Shri Prataprao Jadhav are permitted to associate with the issue raised by Shri Vinayak Bhaurao Raut.



